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(a) changes in the present system of 
.   ianumerable checks by    Delhi    Traffic 

Police causing,    avoidable joss of time and 
bar;:ssment to the Operators; 

(b) change in the system of (he 
powers exercised by Delhi Police under 
Section 127-B of the Motor Vehicles 
Act, 1939, to contpound offences and 
reduction of exhorbitant rates; 

(c) permitting    of    medium    Motor 
,   Vebiclci on busy roads: 

(d) fixing of capacity of the vehicle 
according to pDv load; 

fe) fixation of yard sticks for detbt-
minin.T thg validity period for fitness of 
Vehicles; 

(f) reconsideration of prohibiting i|he 
pressure horns: 

(g) strict action against user* of 
multiple bead-lights; 

(h) quick development of land ia 
Trpnsport Nagars:  

(i) priority     for   developing   other ' 
Complexes of Transport Nagars; 

(j) immediate abolition of Terminal 
Tax. 

Cadre review   for pcra-msdScar   staff 

- 1256. SHRI SATYA PAL MALIK.: .Wil the 
Minister of HEALTH AND FAMILY 
WELFARE be pleased to state: 

• (a) whether any cadre review committee for 
para-medical personnel exbts ia h«r 
Ministry; 

(b") whether this committee .has made any 
recommendations in the matter to the Forth 
Central Pay Commission; and 

(c) if so, what are the detaili^ thereof? 

THE DEPUTY MINISTER IN THE 
DEPARTMENT OF FAMILY WELFARE 
(SHRI S. KRISHNA  KUMAR); 

(a> No. (b) aJ'S (c) Do not arise. 

Connectiug    of    Kajipur-DeUii    direct 
flight with Kanpur Calcutta  flight 

1257. SHRI BIR BHADRA PRATAP 
SINGH: Will the Minister of TRANSPORT 
be pleased to state: 

(a) what efforts have been made to 
connect the existing flight from Kanpur to 
Delhi and Vice-versa to and from Calcutta to 
establish the erstwhile link of IC4U and 412; 

(b) whether it is a fact that various 
organisations of trade and commerce in 
Kanpur have been demanding the estab-
lishment of a Kanpur-Calcufta flight with 
Boeing service with immediate efl'ect; and 

(c) if so, the action being contemplated 
to be taken in this regard? 

THE MINISTER OF STATF IN THE 
DEPARTMENT OF CIVIL AVIATION 
(SHRI JAGDISH TYTLER): (a) Due to 

inadequate passenger demand on Kanptn-- 
Calcutta    and Kanpur-Gorakhpur   sectors, 

'extension of Delhi-Kanpur-Patna    Boeing; 
service upto Calcutta, is not contemplated, 

(b) No. Sir. 

(c) Does not arise. 

 


